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(e) The CBI filed a charge sheet on 2-6-1969 
against the concelncd Sales Officer. He was 
charged for offences under Sec. 120-B IPC 
read with section 5 (2)/5(1 )(d) of prc¥entioa 
of Corruption Act 1947 and Sec. 161 IPC, 
and for substantive offences lInder section 
5(2)/5( I )(<1) of Jnvention of Corruption Act. 
1947, 161, IPe and 164 I.P.c. 

(f) The case is pending trial. 
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Board to Develop National Capital Region 

3224. SHRI B. K. DASCHOWDHURY: 
Will the Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) whether Government propose to COD-

stitute a Board to devclop National Capital 
region; 

(b) if so, whether the names of Board 
members have since been finaliaed; 

(c) whether Government will circulate 
this proposal for eliciting public opinion 
among the persons residing in the States 
falling under the purview of this schemel 

(d) the reaction of the Chief Ministers of 
States \\ho~e areas arc likely to be included 
in the National Capita I region; and 

(e) the time by which this scheme will be 
implemented ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL): (a) to (e). A propo-
sal is under consideration to set up a 
statutory National Capital Regional Planninll 
Board consisting of the representatives of the 
Central Government, the Governments of 
Uttar Pradesh, Haryana and Rajasthan and 
the Union territory of Delhi. The Board will 
ensure the cVoluti"n of;;n integrated regional 
development plan and finance some of the 
key projects of the plan. The actual imple-
mentation of the plan will be the responsibi-
lity of the concerned State Governments. 

At this state. it cannot be stated whether 
the proposal wiU be circ~ fo~· eJM\i1ll 
public opinit'n. The time to be taken in 
finalising and taking a dec_ion on the pro-
posal and in implementing it cannot also be 
a-.ed·IIt·thiN~. 

Diet SUlwys of' Working ClaSl 

3225. SHRI M. K. KRISHNAN. Will 
the Minister of HEALTH ANP RAMILY 
PLANNING be pleased to state: 

(a) whothw th~ !\tleDtioa, of GClVUrnmeftt 
has been drawn to tho diet sueveys cO(lducted 
by the National Institute of Nutrition focus-
ing the .uten~ion OIl iaadoQuale inlake of 
calorics of food by the workins class; 

(b) if so, the main findings thereof; and 

(c) the reaction of Government thereto? 

THS MINISTER OF STATIO IN. TNQ 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPA~ 
DHYAYA): (a) Yes. 

(b) The National Institute of Nutrition 
collected data ott diots of industrial worl(~n 
in 1957-58. The data was analysed with a 
view to identify relationship between the 
siu: of the family and the nutritive ville ItQI 
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the diets. It was found that in families with 
les3 than three children, calorie and protein 
\;j}ntcnt of the diets were more than in families 
with morc than three children. Further, it 
was obsen.:ll that "mung th~ families with 
more than three children. the diet was inade-
quate in calories. 

(c) Taking into account the date collected. 
ihe National Nutrition Adviwry Committee 
appointed a Sub-Committee on 'Nutritional 
Requirements o( Working Class Families' 
in J 962. Tilis Sub-Committee after consider-
ing ,.II aspects of this problem, submitted its 
Report in 1965 which was forwarded to 
different St:ltc GOVCi nments and industrial 
agencies for taling appropriate action on the 
rec.olllIllendations of the Committee which 
were as follows:-

Worker 

Wife 
Chikhcn 

(i) Ace-grou!, 0-5 

(ii) A!l':-,,"'up 6-14 

2.816 Calories 

2,150 Calories 

1 ,230 Ca lories 
2.010 CahIics 
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Quarters for C. P. W. D. StatT in Va luus 
Cities and Airports in the Country 

3227. SHRI M. KATHAMUTHU: Will 
the Mil1i,tcr of WORKS AND HOliSING 
be pleased to state: 

(a) wheth~r the C. p. W. D. has budt 
quarters for its own stair in vari(,ii;- cities 
and airports of India; 

(I» if so. the names of the citic<. ,,"<1 air-
ports. where C. P. W. D. stafT qual Le" exist 
and the Ilumhcr of qllartcr~ aCl'ording to each 
t)TC in l:;~ch city and airpcl t; 

(c) whether the quarkrs in "il Lhe," Cities 
and airporLs arc meant I>cth for the rogular 
and workch"rgcu swfI l,f C. p, W. D; al1d 

(d) if not, the naille' of the citks and air-
ports where the qum teTS arc l11~allt exclusively 
for the rerular stutI of C. P. W. D.? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRII. K. GUJRAL): (a) to (d).Informa-
tion is being collected and will be 1.laced on 
the Table of the House. 
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